Judicial Member A Ajministra

IN THE CENTRAL ADMINISTRATIVE TRIBUMAL, | (~;:>
JAIPUR EBENMCH, JAIPIR -

Date of orders: £-10-1996

P No.30/%¢ (0A No, 206/96)

Vikas . Peti

Versus

Shri A, N,Prasaqd oo Rezpondent

Mr, Shiv Kandr, couns=l for the petitioner

Mr, K.N.Shrimal, Brief-holder for
Mr, V.S,Gurjdr, counsel for thz responlent

.

CORAM:

Hon'hle Mr, O.P.Shérm, Administrative Member
Hon'bls Mr, Rat2n Frakish, Judicigl Mzmbher
CRDER

Bzr Hon'blse Mr, O.,P,2harm2, ndmlul trut1Vp Mzmber

This Contewpt Petition h3s heen filed by
the petiticner Shri Vikag praying th2tcontempt

of court oroceedings zhould e launched 3g3inst

~the respondent for ﬁnt com»IVinj with the dirsctien

of the Trlounal Jiven in the interim &i:gnr:zn“aFLJgL/

issued on 9-4-199¢ in CA o, 206,96, Vikag Vs,

Union of India and Others,

2. The ledarned counsel for the petiticnsr
do=s t noW press this Contempt Patition on merits,

The Contempt Petition ig, therefore, dismiszed 3s
not haVLng L »wen pressed., Notice idesued is -

discharged.
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